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A/ORDER

This assessee’s appeal for assessment year 2014riERs against the
Commissioner of Income-tax (Appeals)-2, Guwahairder dated 31.01.2019 passed
in case N0.609352791020217/423, involving proaeggiu/s. 144 of the Income Tax

Act, 1961; in short ‘the Act'.

Heard both the parties. Case file perused.

2. The assessee’s only grievance raisé¢loeiinstant appeal seeks to reverse the

lower authorities’ action estimating gross profi8®@ on the total sales turnover of

Rs.1,80,55,800/- as per section 44AD of the Act.
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3. There is hardly any dispute that this assessaeretail seller of Indian Made
Foreign Liquor (IMFL). And also that the assesseald not get his corresponding
expenses verified by producing all necessary detailearned Departmental
Representative fails to dispute the clinching thet neither the Assessing Officer nor
the CIT(A) have drawn any comparative chart of asse’s gross profits in preceding
as well as succeeding assessment years before@ratvthe impugned estimation. |
therefore deem it appropriate to reduce the assssgeoss profit rate from 8% to
7.5% in the larger interest of justice with a ridbe same shall not be treated as

precedent in other assessment year.

4. This assessee's appeal is partly allowebtove terms.

Order pronounced in accordance with Rule 34(3hefiTAT Rules by
putting on Notice Board on_10/10/2019

Sd/-
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